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[Authoritative English Text of this Department Notification No. IPH (A) 2 (B) 2-79/2017-L, dated
09-04-2026 as required under the Clause (3) at Article 348(3) of the constitution of India].

JAL SHAKTI VIBHAG
NOTIFICATION
Shimla-2, the 9th April, 2026

No. IPH (A)2(B)2-79/2017-L.—In exercise of the powers vested in him under proviso to
Section 34 of the Right of Persons with Disabilities Act, 2016, the Governor, Himachal Pradesh is
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pleased to exempt the following categories from 4% reservation in promotion to disabled person in

the Jal Shakti Vibhag of Himachal Pradesh:—

Naib Tehsildar

Ziladar

Kanungo

Painter

Pump Operator

Mason

Mechanic-cum-Fitter

Work Inspector

A el Rl R Pl Bl Il e

Water Work Clerk

—_
o

Complaint Clerk

Further in exercise of the powers vested in him under section 34 of the Right of Persons
with Disabilities Act, 2016, the Governor, Himachal Pradesh is pleased to identify the following

categories in Jal Shakti Vibhag for 4% reservation in promotion to disabled persons :—

1. Assistant Sitting,  Standing, Walking, .
Engineer (Civil) | Bending, Jumping, Climbing, (a) Deat, Hard of Hearing
Manipulation with Fingers, | (b) One Arm, One Leg,
Reading & Writing, Seeing, Leprosy Cured, Dwarfism,
Communication Acid Attack Victims
(c) Specific Learning
Disability, Mental Illness
(d) Multiple Disabilities
involving (a) to (c) above.
2. Assistant Sitting, Standing, Bending :
’ ’ ’ Deaf, H fH
Engineer(Mech.) | Kneeling &  Crouching, (a) Deaf, Hard of Hearing
Manipulation with Fingers, | (b) One Arm, One Leg,
Seeing, Hearing, Cerebral Palsy, Dwarfism,
Communication Acid Attack Victims
(c) Specific Learning
Disability, Mental Illness
(d) Multiple Disabilities
involving (a) to (c) above.
3. Assistant Sitting, Standing, Walking, .
’ ’ Deaf, H fH
Engineer (Elect.) | Bending, Lifting, Kneeling & (2) Deaf, Hard of Hearing
Crouching, Pulling & Pushing, | (b) One Leg, Cerebral Palsy,
Manipulation with  Fingers, Leprosy Cured, Dwarfism,
Reading & Writing, Seeing, Acid Attack Victims
Communication (c) Autism Spectrum Disorder
(Mild), Specific Learning
Disability, Mental Illness
(d) Multiple Disabilities
involving (a) to (c) above.
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Senior Hydro-
geologist

Sitting, Standing, Bending,
Manipulation with Fingers,
Reading & Writing, Seeing,
Communication

(a)
(b)
(©)

(d)

(e)

Low Vision
Deaf, Hard of Hearing

One Arm, One Leg,
Leprosy Cured, Dwarfism,
Acid Attack Victims.

Autism Spectrum Disorder
(Mild), Specific Learning
Disability, Mental Illness

Multiple Disabilities
involving (a) to (d) above.

Junior Hydro-
geologist

Sitting, Standing, Bending,
Manipulation with Fingers,
Reading & Writing, Seeing,
Communication

(a)
(b)
(c)

(d)

(e)

Low Vision
Deaf, Hard of Hearing

One Arm, One Leg,
Leprosy Cured, Dwarfism,
Acid Attack Victims.

Autism Spectrum Disorder
(Mild), Specific Learning
Disability, Mental Illness

Multiple Disabilities
involving (a) to (d) above.

Deputy Director
(Legal)

Sitting, Standing, Reading &
Writing, Hearing,
Communication, Manipulation
with Fingers

(a)
(b)
(©)

(d)

(e)

Blind, Low Vision
Hard of Hearing

One Leg, One Arm, Both
Arms, Both legs, One Arm
& One Leg, Both Leg &
One Arm, Both Legs Arms,
Cerebral Palsy, Leprosy
Cured, Dwarfism, Acid
Attack Victims.

Specific Learning
Disability.

Multiple Disabilities
involving (a) to (d) above.

Superintendent
Gr-1

Sitting, Standing, Walking,
Reading & Writing, Seeing,
Hearing, Communication
Manipulation with Fingers.

(a)
(b)
(c)

(d)

(e)

Blind, Low Vision
Deaf, Hard of Hearing

One Arm, Both Arms, One
Leg ,Both Legs, One Arm
and One Leg, Both legs &
One Arm, Cerebral Palsy,
Leprosy Cured, Dwarfism,
Acid Attack Victims.

Specific Learning
Disability, Mental Illness.

Multiple Disabilities
involving (a) to (d) above.
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Planning Officer

Sitting, Standing, Walking,
Manipulation with Fingers,
Reading & Writing, Seeing,
Hearing, Communication

(a) Deaf, Hard of Hearing

(b) One Arm, One Leg, One
Arm & One Leg, Cerebral
Palsy, Leprosy Cured,
Dwarfism, Acid Attack
Victims.

(©)

Specific Learning
Disability, Mental Illness

(d) Multiple Disabilities

involving (a) to (c) above.

Private Secretary

Sitting, Standing, Walking,
Bending, Reading & Writing,
Seeing, Hearing,
Communication

Blind, Low Vision
Deaf, Hard of Hearing

One Arm, One Leg, Both
Legs, One Arm & One Leg,
Cerebral Palsy, Leprosy
Cured, Dwarfism, Acid
Attack Victims

(a)
(b)
(c)

(d) Autism Spectrum Disorder,
Specific Learning

Disability, Mental Illness

Multiple Disabilities
involving (a) to (d) above.

(e)

10.

Superintendent
Gr-11

Sitting, Standing, Walking,
Reading & Writing, Seeing,
Hearing, Communication,
Manipulation with Fingers.

Blind, Low Vision
Deaf, Hard of Hearing

One Arm, Both Arms, One
Leg ,Both Legs, One Arm
and One Leg, Both legs &
One Arm, Cerebral Palsy,
Leprosy Cured, Dwarfism,
Acid Attack Victims.

(a)
(b)
(c)

(d)

Specific Learning
Disability, Mental Illness.

(e) Multiple Disabilities

involving (a) to (d) above.

11.

Law Officer

Sitting, Standing, Reading &
Writing, Hearing,
Communication, Manipulation
with Fingers

Blind, Low Vision
Hard of Hearing

One Leg, One Arm, Both
Arms, Both legs, One Arm
& One Leg, Both Leg &
One Arm, Both Legs Arms,
Cerebral Palsy, Leprosy
Cured, Dwarfism, Acid
Attack Victims.

(a)
(b)
(c)

(d)

Specific Learning
Disability.
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(e) Multiple Disabilities
involving (a) to (d) above.

12. Circle Head Sitting, Standing, Walking, .
Draughtsman Bending, Lifting, Kneeling & (2) Deaf, Hard of Hearing
Crouching, Manipulation with | (b) One Arm, One Leg, Both
Fingers, Reading & Writing, Legs, One Arm & One Leg,
Seeing, Hearing, Cerebral Palsy, Leprosy
Communication Cured, Dwarfism, Acid
Attack Victims
(c) Autism Spectrum Disorder
(Mild), Specific Learning
Disability, Mental Illness
(d) Multiple Disabilities
involving (a) to (c) above.
13. | Junior Engineer | Sitting, Standing, Walking .
9 b 2 L
(Civil) Bending, Manipulation with | &) "OW Vision .
Fingers, Reading & Writing, | (b) Deaf, Hard of Hearing
Seeing, Hearing, | (¢) One Arm, Both Arms, One
Communication Leg, Both Legs, Dwarfism,
Acid Attack Victims
(d) Specific Learning
Disability, Mental Illness
(e) Multiple Disabilities
involving (a) to (d) above.
14. | Senior Assistant | Sitting, Standing, Walking, . -
Bending, Reading & Writing, (a) Blind, Low Vision
Seeing, Hearing, | (b) Deaf, Hard of Hearing
Communication, (c) One Arm, Both Arms, One
Manipulation with Fingers, Leg ,Both Legs, One Arm
and One Leg, Cerebral
Palsy, Leprosy Cured,
Dwarfism, Acid Attack
Victims, Muscular
Dystrophy
(d) Autism Spectrum Disorder,
Specific Learning
Disability, Mental Illness.
(e) Multiple Disabilities
involving (a) to (d) above
15. | Personal Assistant | Sitting, Standing, Walking . s
s ’ ) Bl L
Bending, Reading & Writing, (2) Blind, Low Vision
Seeing, Hearing, (b) Deaf, Hard of Hearing
Communication (c) One Arm, One Leg, Both

Legs, One Arm & One Leg,
Cerebral Palsy , Leprosy
Cured, Dwarfism, Acid
Attack Victims

(d)

Autism Spectrum Disorder,
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Specific Learning
Disability, Mental Illness

(e) Multiple Disabilities

involving (a) to (d) above.

16.

Senior Scale
Stenographer

Sitting, Standing, Walking,
Bending, Reading & Writing,
Seeing, Hearing,
Communication

Blind, Low Vision
Deaf, Hard Of Hearing

One Arm, One Leg, Both
Legs, One Arm & One Leg,
Cerebral Palsy, Leprosy
Cured, Dwarfism, Acid
Attack Victims

(a)
(b)
(c)

(d) Autism Spectrum Disorder,
Specific Learning

Disability, Mental Illness

Multiple Disabilities
involving (a) to (d) above.

(e)

17.

Divisional Head
Draughtsman

Sitting, Standing, Walking,
Bending, Lifting, Kneeling &
Crouching, Manipulation with
Fingers, Reading & Writing,
Seeing, Hearing,
Communication

(a)
(b)

Deaf, Hard of Hearing

One Arm, One Leg, Both
Legs, One Arm & One Leg,
Cerebral Palsy, Leprosy
Cured, Dwarfism, Acid
Attack Victims

(c) Autism Spectrum Disorder
(Mild), Specific Learning
Disability, Mental Illness

(d) Multiple Disabilities

involving (a) to (c) above.

18.

Draughtsman

Sitting, Standing, Walking,
Bending, Lifting, Kneeling &
Crouching, Manipulation with
Fingers, Reading & Writing,
Seeing, Hearing,
Communication

(a)
(b)

Deaf, Hard of Hearing

One Arm, One Leg, Both
Legs, One Arm & One Leg,
Cerebral Palsy, Leprosy
Cured, Dwarfism, Acid
Attack Victims

(c) Autism Spectrum Disorder
(Mild), Specific Learning

Disability, Mental Illness

Multiple Disabilities
involving (a) to (c) above.

(d)

19.

Restorer

Sitting, Bending, Manipulation
with Fingers, Reading &
Writing, Seeing

Blind, Low Vision
Deaf, Hard of Hearing

One Arm, Both Arms, One
Leg, One Arm & One Leg,
Leprosy Cured, Dwarfism,
Acid Attack Victims.

(a)
(b)
(c)
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(d) Autism Spectrum Disorder
(Mild), Specific Learning
Disability, Mental Illness.

Multiple Disabilities
involving (a) to (d) above.

(e)

20.

Foreman

Standing, Bending, Reading &
Writing, Seeing, Hearing,
Communication

(a)
(b)

Deaf, Hard of Hearing

One Arm, One Leg, One
Arm and One Leg, Cerebral
Palsy, Leprosy Cured,
Dwarfism, Acid Attack
Victims

(©)

Specific Learning
Disability, Mental Illness.

(d) Multiple Disabilities

involving (a) to (c¢) above

21.

Assistant Chemist

Sitting, Seeing, Reading &
Writing, Standing, Walking,
Bending, Communication,

Manipulation with Fingers

Low Vision
Deaf, Hard of Hearing

One Arm, Both Arms, One
Leg, One Arm &One Leg,
Dwarfism, Acid Attack
Victims

(a)
(b)
(©)

(d)

Specific Learning
Disability, Mental Illness

Multiple Disabilities
involving (a) to (d) above.

(e)

22.

Peon

Sitting, Standing, Walking,
Lifting, Kneeling &
Crouching, Pulling & Pushing,
Manipulation with Fingers,
Reading & Writing, Seeing,
Communication

Blind, Low Vision

Deaf, Hard of Hearing

(a)
(b)

(c) One Arm, One Leg, One
Arm & One Leg, Cerebral
Palsy, Leprosy Cured,
Dwarfism, Acid Attack

Victims

(d) Autism Spectrum Disorder
(Mild, Moderate),
Intellectual Disability,
Specific Learning

Disability, Mental Illness

Multiple Disabilities
involving (a) to (d) above.

(e)

23.

Jamadar

Sitting, Standing Walking,
Lifting, Kneeling &
Crouching, Pulling & Pushing,
Manipulation with Fingers,
Reading & Writing, Seeing,
Communication

Blind, Low Vision
Deaf, Hard of Hearing

One Arm, One Leg, One
Arm & One Leg, Cerebral
Palsy, Leprosy Cured,

(a)
(b)
(©)
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(d)

(e)

Dwarfism, Acid Attack
Victims

Autism Spectrum Disorder
(Mild, Moderate),
Intellectual Disability,
Specific Learning
Disability, Mental Illness

Multiple Disabilities
involving (a) to (d) above.

24.

Daftri

Sitting, Standing, Walking,
Bending, Reading & Writing,
Seeing, Hearing,
Communication, Manipulation
with Fingers

(b)
(c)

(d)

(e)

Blind, Low Vision
Deaf, Hard of Hearing

One Arm, Both Arms, One
Leg, Both Legs, One Arm &
One Leg, Cerebral Palsy,
Leprosy Cured, Dwarfism,
Acid Attack Victims,
Muscular Dystrophy.

Autism Spectrum Disorder
(Mild, Moderate),
Intellectual Disability,
Specific Learning
Disability, Mental Illness.

Multiple Disabilities
involving (a) to (d) above.

25.

G.M. Operator

Sitting, Standing, Walking,
Bending, Reading & Writing,
Seeing, Hearing,
Communication

(a)
(b)
(c)

(d)

(e)

Blind, Low Vision
Deaf, Hard of Hearing

One Arm, One Leg, One
Arm & One Leg, Cerebral
Palsy, Leprosy Cured,
Dwarfism, Acid Attack
Victims.

Autism Spectrum Disorder
(Mild, Moderate),
Intellectual Disability,
Specific Learning
Disability, Mental Illness.

Multiple Disabilities
involving (a) to (d) above.

By order,
DR. ABHISHEK JAIN, IAS,
Secretary (Jal Shakti).
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In the Court of Swati Dogra, HPAS Marriage Officer-cum-Sub-Divisional Magistrate, Barsar,
District Hamirpur (H.P.)

In the matter of :

1. Sh. Amit Kumar s/o Sh. Ranjeet Singh, r/o Village Karnehra, P.O. Phagoti, Tehsil
Dhatwal at Bijhari, District Hamirpur (H.P.).

2. Ms. Jyoti Kumari d/o Sh. Raj Kumar presently wd/o Ravi Kumar, r/o Village
Karnehra, P.O. Phagoti, Tehsil Dhatwal at Bijhari, District Hamirpur (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for Registration of Marriage

Sh. Amit Kumar and Mrs. Jyoti Kumari have filed an application u/s 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents in the court of undersigned,
stating therein that they have solemnized their marriage on 05-03-2026. Therefore, the general
public is hereby informed through this notice that if any person having any objection regarding this
marriage may file his/her objections personally or in writing before this court on or before 18-04-
2026. In case no objection is received by 18-04-2026, it will be presumed that there is no objection
to the registration of the above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 17-03-2026.
Seal. Sd/-

Marriage Officer-cam-SDM,
Sub-Division Barsar (H.P.).

In the Court of Swati Dogra, HPAS Marriage Officer-cum-Sub-Divisional Magistrate, Barsar,
District Hamirpur (H.P.)

In the matter of :

1. Sh. Vishal Sharma s/o Sh. Rajinder Kumar Sharma, r/o Village & P.O. Pairwin, Tehsil
Dhatwal at Bijhari, District Hamirpur (H.P.).

2. Ms. Renu Sharma d/o Sh. Piar Chand, r/o Village Suglani, P.O. Dhangota, Tehsil
Dhatwal at Bijhari, District Hamirpur (H.P.) .. Applicants.

Versus
General Public

Subject.— Notice for Registration of Marriage.



838 ST, fRATeeT UQel, 17 31V, 2026 /27 o5, 1948

Sh. Vishal Sharma and Mrs. Renu Sharma have filed an application u/s 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents in the court of undersigned,
stating therein that they have solemnized their marriage on 15-03-2026. Therefore, the general
public is hereby informed through this notice that if any person having any objection regarding this
marriage may file his/her objections personally or in writing before this court on or before
20-04-2026. In case no objection is received by 20-04-2026, it will be presumed that there is no
objection to the registration of the above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 20-03-2026.

Seal. Sd/-
Marriage Officer-cum-SDM,
Sub-Division Barsar (H.P.).

In the Court of Swati Dogra, HPAS Marriage Officer-cum-Sub-Divisional Magistrate, Barsar,
District Hamirpur (H.P.)

In the matter of :

1. Sh. Dilbag Singh s/o Sh. Ranjit Singh, r/o Village & P.O. Bhakreri, Tehsil Barsar,
District Hamirpur (H.P.).

2. Ms. Shivani d/o Sh. Mahant Puneet, r/o Giri # D-2770, Street Number-1, Adarsh
Nagar Fazilka, Punjab (PB)-152 123 .. Applicants.

Versus
General Public
Subject.— Notice for Registration of Marriage.

Sh. Dilbag Singh and Mrs. Shivani have filed an application u/s 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents in the court of undersigned,
stating therein that they have solemnized their marriage on 09-03-2026. Therefore, the general
public is hereby informed through this notice that if any person having any objection regarding this
marriage may file his/her objections personally or in writing before this court on or before
20-04-2026. In case no objection is received by 20-04-2026, it will be presumed that there is no
objection to the registration of the above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 20-03-2026.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division Barsar (H.P.).
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In the Court of Swati Dogra, HPAS Marriage Officer-cum-Sub-Divisional Magistrate, Barsar,
District Hamirpur (H.P.)

In the matter of :

1. Sh. Ram Dass s/o Sh. Roshan Lal, r/o Village Matriana, P.O. Kulehra, Tehsil Barsar,
District Hamirpur (H.P.).

2. Ms. Saloni d/o Sh. Vipan Kumar at Present c/o Sh. Late Santosh Kumar, r/o Village
Morsu Jhiran, P.O. Didwin Tikker, Tehsil Barsar, District Hamirpur (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for Registration of Marriage.

Sh. Ram Dass and Mrs. Saloni have filed an application u/s 15 & 16 of Special Marriage
Act, 1954 alongwith affidavits and supporting documents in the court of undersigned, stating
therein that they have solemnized their marriage on 09-03-2026. Therefore, the general public is
hereby informed through this notice that if any person having any objection regarding this marriage
may file his/her objections personally or in writing before this court on or before
20-04-2026. In case no objection is received by 20-04-2026, it will be presumed that there is no
objection to the registration of the above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 20-03-2026.
Seal. Sd/-

Marriage Officer-cam-SDM,
Sub-Division Barsar (H.P.).

In the Court of Swati Dogra, HPAS Marriage Officer-cum-Sub-Divisional Magistrate, Barsar,
District Hamirpur (H.P.)

In the matter of :

1. Sh. Karan Jeet s/o Sh. Suresh Kumar, r/o Village & P.O. Badehar, Tehsil Bhoranj,
District Hamirpur (H.P.).

2. Ms. Ritika Sharma d/o Sh. Sanjay Kumar, r/o Village Karyali, P.O. Chamboh, Tehsil
Bhoranj, District Hamirpur (H.P.) .. Applicants.

Versus
General Public

Subject.— Notice for Registration of Marriage.
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Sh. Karan Jeet and Mrs. Ritika Sharma have filed an application u/s 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents in the court of undersigned,
stating therein that they have solemnized their marriage on 16-03-2026. Therefore, the general
public is hereby informed through this notice that if any person having any objection regarding this
marriage may file his/her objections personally or in writing before this court on or before
20-04-2026. In case no objection is received by 20-04-2026, it will be presumed that there is no
objection to the registration of the above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 20-03-2026.

Seal. Sd/-
Marriage Officer-cum-SDM,
Sub-Division Barsar (H.P.).

In the Court of Swati Dogra, HPAS Marriage Officer-cum-Sub-Divisional Magistrate, Barsar,
District Hamirpur (H.P.)

In the matter of :

1. Sh. Deepak s/o Sh. Suresh Kumar, r/o Village & P.O. Barsar, Tehsil Barsar, District
Hamirpur (H.P.).

2. Ms. Jyoti d/o Late Sh. Narender, r/o Village & P.O. Churag, Tehsil Karsog, District
Mandi (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for Registration of Marriage.

Sh. Deepak and Mrs. Jyoti have filed an application u/s 15 & 16 of Special Marriage Act,
1954 alongwith affidavits and supporting documents in the court of undersigned, stating therein
that they have solemnized their marriage on 13-03-2026. Therefore, the general public is hereby
informed through this notice that if any person having any objection regarding this marriage may
file his/her objections personally or in writing before this court on or before 22-04-2026. In case no
objection is received by 22-04-2026, it will be presumed that there is no objection to the
registration of the above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 20-03-2026.
Seal. Sd/-

Marriage Officer-cam-SDM,
Sub-Division Barsar (H.P.).



IoTu=, faraeT Uewn, 17 e, 2026 /27 o4, 1948 841

In the Court of Swati Dogra, HPAS Marriage Officer-cum-Sub-Divisional Magistrate, Barsar,
District Hamirpur (H.P.)

In the matter of :

1. Sh. Udham Singh s/o Sh. Pritam Singh, r/o Village Sadoh, P.O. Batarli Upperli, Tehsil
Barsar, District Hamirpur (H.P.).

2. Ms. Kalpana d/o Sh. Suni Ram, r/o Village Thach, P.O. Nigulsari, Tehsil Nichar,
District Kinnaur (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for Registration of Marriage.

Sh. Udham Singh and Mrs. Kalpana have filed an application u/s 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents in the court of undersigned,
stating therein that they have solemnized their marriage on 10-03-2026. Therefore, the general
public is hereby informed through this notice that if any person having any objection regarding this
marriage may file his/her objections personally or in writing before this court on or before
20-04-2026. In case no objection is received by 20-04-2026, it will be presumed that there is no
objection to the registration of the above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 20-03-2026.
Seal. Sd/-

Marriage Officer-cam-SDM,
Sub-Division Barsar (H.P.).
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In The Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub Divisional Magistrate,
Hamirpur (H.P.)
In the matter of:

1. Arun Kumar s/o Sh. Tilak Raj, r/o Vill. Chhatrial, P.O. Tauni Devi, Tehsil Bamsan at
Tauni Devi, District Hamirpur (H.P.).

2. Varsha Jaswal d/o Sh. Narender Singh, r/o V.P.O. Baloh, Sub-Tehsil Lambloo, District
Hamirpur (H.P.) .. Applicants

Versus
General Public
Subject:— Notice for Registration of Marriage.

Sh. Arun Kumar and Smt. Varsha Jaswal have filed an application U/S 5 of Special
Marriage Act, 1954 alongwith supporting affidavits and documents before the Court of undersigned
in which they have stated that they intend to solemnize their marriage within next three calendar
months. Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objections personally or in writing,
before this court on or before 22-04-2026. In case no objection is received by 22-04-2026, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 19-03-2026.

Seal. Sd/-
Marriage Officer-cam-SDM,
Hamirpur (H.P.).
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In The Court of Vikas Sukla, HAS, Marriage Officer-cum-Sub Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.)
In the matter of:

1.  Sumit Kumar aged 31 years s/o Sh. Kamal Dev, r/o V.P.O. Jol Lambri, Tehsil
Sujanpur, District Hamirpur (H.P.).

2. Charu Rana aged 31 years d/o Sh. Ajit Singh, r/o D-50 Nehru Garden, Khora Colony,
I.E. Sahibabad, Ghaziabad U.P. .. Applicants.
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Versus
The General Public .. Respondent.

Subject:— Notice of the Intended Marriage.

Sumit Kumar aged 31 years s/o Sh. Kamal Dev, r/o V.P.O. Jol Lambri, Tehsil Sujanpur,
District Hamirpur (H.P.) & Charu Rana aged 31 years d/o Sh. Ajit Singh, r/o D-50 Nehru Garden,
Khora Colony, I.E. Sahibabad, Ghaziabad (U.P.) have filed an application in the court of
undersigned under Section 5 of Special Marriage Act, 1954 in which they stated that they intend to
solemnize their marriage within three months of calendar. Therefore, the general public is hereby
informed through this notice that any person who has any objections regarding this marriage can
file the objection personally or in writing before this court on or before 28-04-2026. The objections
received after 28-04-2026 will not be entertained and marriage will be registered accordingly.

Issued today on -04-2026 under my hand and seal of the court.

Seal. Sd/-
(VIKAS SUKLA, HAS),

Marriage Officer-cum- SDM,

Sujanpur, Distt. Hamirpur (H.P.).

In The Court of Vikas Sukla, HAS, Marriage Officer-cum-Sub Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H.P.)
In the matter of:

1. Rajesh Kumar aged 26 years s/o Rulia Ram, r/o V.P.O. Tihra, Tehsil Sujanpur, Distt.
Hamirpur (H.P.).

2. Sakshi Walia aged 23 years d/o Ravinder Walia, r/o Village Arla Khas, P.O. Arla
Khas, Tehsil Palampur, Distt. Kangra (H.P.) .. Applicants.

Versus
General Public

Subject:— Application for Registration of Marriage under Section 16 of Special Marriage Act,
1954 (Central Act) as amended by Marriage Laws (Amendment Act 01, 49 of 2001).

Rajesh Kumar aged 26 years s/o Rulia Ram, /o V.P.O. Tihra, Tehsil Sujanpur, Distt.
Hamirpur (H.P.) and Sakshi Walia aged 23 years d/o Ravinder Walia, r/o Village Arla Khas, P.O.
Arla Khas, Tehsil Palampur, Distt. Kangra (H.P.) have filed an application along with
affidavits/declarations in this Court under Section 16 of the Special Marriage Act, 1954 (Central
Act), as amended by the Marriage Laws (Amendment Act 01, 49 of 2001), stating that they have
solemnized their marriage ceremony on 23-01-2026 at Shri Mata Mansha Devi Mandir, Chamunda,
as per Hindu Rites and Customs and they have been living together as husband and wife since then.
Hence, their marriage may be registered under the Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
Court on or before 24-04-2026. After that, no objections will be entertained and the marriage will
be registered accordingly.
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Issued today on 25-03-2026 under my hand and seal of the Court.

Seal. Sd/-
Marriage Officer-cum- SDM,
Sujanpur, Distt. Hamirpur (H.P.).

In The Court of Swati Dogra, HPAS, Marriage Officer-cum-Sub Divisional Magistrate,
Barsar, Distt. Hamirpur (H.P.)

In the matter of:

1. Sh. Suman Kumar s/o Sh. Dev Raj, r/o Village Sakroh, P.O. Bihru, Tehsil Dhatwal at
Bijhari, District Hamirpur (H.P.)

2. Ms. Simpal Sharma d/o Sh. Durga Dass, r/o Village Lanjyana, P.O. Gahli, Tehsil
Galore, District Hamirpur (H.P.) .. Applicants.

Versus

General Public

Subject:— Notice for Registration of Marriage.

Sh. Suman Kumar and Mrs. Simpal Sharma have filed an application U/S 15 & 16 of the
Special Marriage Act, 1954, alongwith affidavits and supporting documents in the Court of the
undersigned, stating therein that they have solemnized their marriage on 01-03-2026. Therefore, the
general public is hereby informed through this notice that if any person having any objection
regarding this marriage may file his/her objections personally or in writing before this Court on or
before 25-04-2026. In case no objection is received by 25-04-2026, it will be presumed that there is
no objection to the registration of the above said marriage and the same will be registered
accordingly.

Issued under my hand and seal of the Court on 18-03-2026.
Seal Sd/-

Marriage Officer-cam-SDM,
Barsar, Distt. Hamirpur (H.P.).

In the Court of Swati Dogra, upas, Marriage Officer-cum- Sub-Divisional Magistrate Barsar,
District Hamirpur (H.P.)
In the matter of :

1.  Sh. Soni Kumar s/o Sh. Nikka Ram, r/o Village Chhorab, P.O. Bhota, Sub-Tehsil
Bhota, Tehsil Barsar, District Hamirpur (H.P.).

2. Ms. Shashi Devi Wd/o Sh. Sunny Kumar, r/o Village Chhallupur Sham Chaursi
(Rural), Hoshiarpur (Punjab)-144 105 at present residing in the house of Sh. Dhani Ram of Village
Chhorab, Tehsil Barsar, District Hamirpur (H.P.). .. Applicants.

Versus

General Public
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Subject.— Notice of Intended Marriage.

Sh. Soni Kumar and Ms. Shashi Devi have filed an application u/s 5 of the Special Marriage
Act, 1954 alongwith affidavits and supporting documents in the court of undersigned, in which they
have stated that they intend to solemnize their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objections personally or in writing
before this court on or before 12-04-2026. In case no objection is received by 12-04-2026, it will
be presumed that there is no objection to the registration of the above said marriage and the same
will be registered accordingly.

Issued under my hand and seal of the court on 17-03-2026.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division Barsar, District Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Excercising the Power of Marriage Officer
Nadaun, District Hamirpur (H.P.)
In the matter of :

1. Narender Kumar s/o Sh. Sukh Dyal, r/o Village Ropru, P.O. Hareta, Tehsil Galore,
District Hamirpur (H.P.).

2. Kiran Sutar Wd/o Sh. Manjeet, r/o Village Ropru, P.O. Hareta, Tehsil Galore, District
Hamirpur (H.P.).

Versus
General Public
Subject.— Notice for Registration of Marriage Under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 08-20-2026 at Village Ropru, P.O. Hareta,
Tehsil Galore and they are living as husband and wife since then, hence their marriage may be
registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 10-04-2026 at 11.00 A.M. The objection (s) after 10-04-2026 at 11.00 A.M. will
not be entertained by this office and the marriage will be registered as per the law prescribed.

Issued on date 10-03-2026 under my hand and seal of this office.

Seal. Sd/-
Marriage Officer-cam-SDM,
Nadaun, District Hamirpur (H.P.).
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In the Court of Sub-Divisional Magistrate Excercising the Power of marriage Officer
Nadaun, District Hamirpur (H.P.)

In the matter of :

1. Shaukat Ali s/o Gulamdeen, r/o Village Paniala, P.O. Rangas, Tehsil Nadaun, District
Hamirpur (H.P.).

2. Ashma Begum d/o Rafiq Mohammad, r/o Village & P.O. Dhusara, Tehsil Amb,
District Una (H.P.) .. Applicants.

Versus
General Public
Subject.—Proclamtion for the registration of marriage u/s 5 of special marriage Act, 1976.

Shaukat Ali and Ashma Begum have filed an application u/s 5 of the Special Marriage Act,
1954 alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they intend to solemnize their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objections personally or in writing
before this court on or before 23-05-2026 at 11.00 A.M In case no objection is received by
23-05-2026 at 11.00 A.M. it will be presumed that there is no objection to the registration of the
above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 10-03-2026.

Seal. Sd/-
Marriage Officer-cam-SDM,
Nadaun, District Hamirpur (H.P.).

T QT WEE HHIEdl fgdrg S, gorgR, e s9RgR (fRovo)

e TR ARG IRR R uel
18 / NT/2025 26—06—2025 23—04—2026
3 UHTeT
CRik]

IR g

SR aloid GheAT [ THUH SHAT JLEWIEN B 3fared d faare= & o
GiAaTEToT H4 8 8. 3l HAR JF S A M, IR AT GolFQR, dediid goryR, fore

ARG (fRodo) 2 |




ST, fRATeeT USer, 17 I¥d, 2026 /27 o4, 1948 851

SORTGT UfTATERTOT 1 qrelel ATEROT dld W -6} 81 U7 Y&l & S¥(eTy S8 SoiRdT $IA8R
ERT gfud fhar oar € & 98 gobew & Rl v Q1P 23—04—2026 BT U 10.00 ol
IRATATH IT ThTAd ASTAT oIl H BIFOR 3MTd T=IAT YD fI6g THaRBT Hridle! HA H s

ST |

3Tl fieh 31—03—2026 BT WX EXIER T HIBR AaTed GIRT STRI 3T |

ATER | FXATEIRT / —
TERIS aHTRdl fadra sioft,

oy, forem g4RYR (f2ovo) |

¥ ST TG T4 Heldd \Hrsdt T o oy, foren s9RgR (fRovio)
B THR : 51 /T/2025 a9l fafdr : 20—07—2025 T ARG uel : 24—04—2026

$ M UBRT YF R @e, ardl #8rel JolyR ars TRR 8, S[PER g dedld
GorgR, 7 g4RYR (fBovo) |

ERI|
31T ST
g —UTAT—uF aRIY M o A gRT 37—38 fRATS USRI 1954,

W26—07—2025aﬁmaﬁ%ﬁaﬁﬁwgamaﬁ,ﬁaﬁwwww
8, SIPER g Tedlel FoIyR, fofeT 5H|<g< (fRo90) = MU= 3R ¥ T UrRA—ua fBHrad gasr 4
JIAFTIH, 1954 B IRT 37—38 & <A UAd X AR fhar 7 b 9 941 swqmdell A
IHBI M 31H YBRT 8 | Sdid qoRa [T9RT 3§ IHSHT A USRI I8 &, Silfd 3IH YR ol

fmT Tl /g% o o |

gifl & UrRM—Ud W $HRAS R U IRMG S 9 BHA [hee WIh & ArRId |
PRATS T T WM SRERM & AT ol HRAY MU SFH gram a1 e el & |t anr
3 GBI B UBIY @G 1 Al & S § |

9 IR M Sl Bl gORIT IR /GG o fbar Sirar & 6 afe e
e B o Ravre H Uredl i o YT g3 3R @, il 78/d goiMgR ae WK 8,
SIPeR g Tedlal oy, forelr g4RYR (fBovo) &1 M 3119 UdhIe S% UhIe b &ol / GO%d
fhT M IR P 3MURT TG TaRTST 81 ol a8 IRl AT debletad fa-ie Ul 24—04—2026 T
JIT 11.00 ol H JAQTAd BT oY H AT IoR Td TaRTol Ue B Fdhall & Dlg AMIRT
T UARIST OIS A B @1 JRd H Uil s M UBIe F IR @e, Al #Etd goyR are
TR 8, SMBER d dedlel o, e gHRYR (fBowo) &1 M 3| UhTel S% Ubre dq
TSl /O R AT AT 9 39 IWRId DI IMMURT YaH RISl AT 81 BT |

U8 SIABR / GEAI—HATEI AT f&ATH 30—03—2026 P AY BHIER T AR A&TAd §RT SRS
g3 |

AR | FXRIRT / —
dedloleR Ud I8d JHredl Y| 2o,
GoTgR, 7 g4RYR (fBovo) |




852 IST93, fRATeeT Uawn, 17 i, 2026 /27 <3, 1948
9 3T dedIeiaR Ud 9ed WaEdl Wi Sofl goygr, o7 s9RgR (fRovo)

P TN : 705971 /2026 /ONLINE TR fafer : 03—03—2026 ST dRRG UM @ 24—04—2026
fSrerm RgR (fBovo) |

ERIE

SATH ST-d

g ——urefAT—um IR M ORIl A gRT 37—38 fBHME Uaw Y—afei=ias, 1954.

fais 03—03—2026 &1 Uil 30 3RfA= Tl Y= darrer HAR THl, Fari F8ra fCev,
AT ¥eld, Tedlal goragR, forer HRYR (fBodo) o S+l 3R W Usp Urie—uz f3arad uawr o
AMAFTIH, 1954 B GRT 37—38 & A=A UK PR AR [HAT 2 fh IFBT 9 IHD T
TEIIS # sRfa vt | Safd ToRa T § I¥aT AW eRfdR AR & 8, Sife aRfI=
YAl IB IR HAR SRG T § - ol /o fbar oI |

urefl & URi—ud WR BRAE PR BY ARMSD Sid 9 BFAEM fhee WHh & Argd A
PRATS T T WM SHERM & AT ol HRAg MU SH arar a1 & et & @ AT
3RfI Tl I% Rfd FAR SHT FH A S & |

9 dR M Sl Bl gIRIT R/ GEAI-FAR! giod fbar Sirar & & afe e
AT B ToRd Rt d wredi 37 sRfa=< Ml g3 domer AR w@i, Far dera feswr, d@rar
Wols, dedidl goimyR, STer 84RYR (f2ovo) &1 aM o faumT 3 aRfI= Ml Ib Rfd=<
BHAR ol /GO [PY S IR PIg AMRT UG TaRTSl 81 I8 AT IT geplefd arerg Ueh
24—04—2026 P! JIT 11.00 Io $H If&Tld b FolYR H AT IR Td YaRTST ULl HR Al
2 DIZ AMURT Td YaRTol U1 9 B @) 9Ra H Uil SWRIad &1 9 Ioiva Rare # sRfd< emi
I IRfA< FAR IOl /FOK dRID PR QAT ST 9 59D IURIA Dls 3MURT Yd YaRTS AR
e B |

UE FIABR / GEAI—HATET 3MSl fQIdh 30—03—2026 DI A FKIER G HABY If&TAd §RI SRI
gaT |

e} | FXATEIRT / —
dedloleR Ud I8d ddredl Y| 2oy,
GoTgR, 7 g4RYR (fBovo) |

In the Court of Sub-Divisional Magistrate Exercising the Power of Marriage Officer Nadaun,
District Hamirpur (H.P.)

In the matter of:

1. Rajat Kumar s/o Dev Raj, r/o Village Salehar, Post Office Sudhial, Tehsil Nadaun,
District Hamirpur (H.P.).

2. Shivani d/o Ashok Kumar, r/o Village Dobbar Kalan, P.O. Bara, Tehsil Nadaun,
District Hamirpur (H.P.).
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Vs

General Public
Subject.— Notice for Registration of Marriage Under Special Marriage Act,1954.

The above applicants have filed an application U/S 16 of Special Marriage Act, 1954 along
with Affidavits and supporting Documents in the court of undersigned in which they have stated
that they have solemnized their marriage on 25-01-2026 at Shri Bhramri Devi Jan Kalian Sanstha
Panchkula and they are living as husband and wife since then, hence their marriage may be
registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 24-04-2026 at 11.00 A.M. The objection (s) After 24-04-2026 at 11.00 A.M. will
not be Entertained by this office and the marriage will be registered as per the law prescribed.

Issued on date 10-03-2026 under my hand and seal of the this office.

Seal. Sd/-
Sub Divisional Magistrate-cam-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Power of Marriage Officer Nadaun,
District Hamirpur (H.P.)

In the matter of:

1.  Pradeep Kumar s/o Gurmel Singh, r/o Village Khohar, Post Office Manjhar, Tehsil
Nadaun, District Hamirpur (H.P.).

2.  Nidhi d/o Laekh Raj, r/o Village Harlot, P.O. Basantpur, Tehsil Sarkaghat, District
Mandi (H.P.).
Vs

General Public
Subject.— Notice for Registration of Marriage Under Special Marriage Act, 1954.

The above applicants have filed an application U/S 16 of Special Marriage Act, 1954 along
with Affidavits and supporting Documents in the court of undersigned in which they have stated
that they have solemnized their marriage on 21-02-2026 at Shiv Mahadev Mandir, Village Purtiala,
P.O. Kohala, Tehsil Jawalamukhi, and they are living as husband and wife since then, hence their
marriage may be registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 27-04-2026 at 11.00 A.M. The objection (s) After 27-04-2026 at 11.00 A.M. will
not be Entertained by this office and the marriage will be registered as per the law prescribed.
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Issued on date 10-03-2026 under my hand and seal of the this office.

Seal.
Sd/-
Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).

In The Court of Special Marriage Officer-cum-Sub-Divisional Magistrate, Manali,
District Kullu, Himachal Pradesh

1. Lote Dorje s/o Sh. Hira Lal, r/o H. No. 11, Village Kanchanikoot-1, P.O. Vashisht,
Tehsil Manali, District Kullu, H.P.

2. Darel Jesica Fernandes d/o Late Sh. Valerian Fernandes, r/o C-2/162, Third Floor,
Lajpat Nagar-2, Lajpat Nagar, South Delhi-110 024.

Versus
General Public

Subject:— Notice under Special Marriage Act.

Sh. Lote Dorje s/o Sh. Hira Lal, r/o H. No. 11, Village Kanchanikoot-1, P.O. Vashisht,
Tehsil Manali, District Kullu, H.P. and Ms. Darel Jesica Fernandes d/o Late Sh. Valerian
Fernandes, /o C-2/162, Third Floor, Lajpat Nagar-2, Lajpat Nagar, South Delhi-110 024 have filed
an application along with the affidavits in the court of the undersigned stating therein that they have
solemnized their marriage on 19-03-2026 and requested to register the same under Special
Marriage Act.. Before taking further action in the said application, objection from the general
public are invited for the registration of this marriage through this notice, that if anyone has any
objection regarding the registration of this marriage under Special Marriage Registration Act, they
can file their objection personally or in writing before the court of the undersigned within 30 days
from the publication of this notice.

Issued under my hand and seal of the court today on 19-03-2026.
Seal. Sd/-
(RAMAN KUMAR SHARMA),

Marriage Officer-cam-SDM,
Manali, District Kullu (H.P.).
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In the Court of Sub-Divisional Magistrate, Kandaghat, District Solan (H.P.) exercising
the powers of Marriage Officer under Special Marriage Act, 1954

Case No. : 5/ 2026 Date of Instt. : 25-03-2026 Pending for : 27-04-2026

Notice u/s 16 of the Special Marriage Act, 1954 inviting the objections of the General Public for
registration of marriage.

Notice to the General Public.

Whereas Sh. Manoj Kumar s/o Sh. Bittu aged 26 years, r/o Village Ochhghat, Tehsil &
Distt. Solan, H.P. and a/p /o V.P.O. & Tehsil Kandaghat, District Solan H.P. and Smt. Pushpa
Devi d/o Sh. Inder Singh aged 23 years, r/o Vill. Majhai, P.O. Jhaja, Tehsil Kandaghat, District
Solan, H.P. and a/p w/o Sh. Manoj Kumar have moved an application u/s 15 of the Special
Marriage Act, 1954 for registration of their marriage which was solemnized on 16-06-2021.

And, whereas, both the applicants have submitted in their application and in their affidavits
duly attested by Executive Magistrate Kandaghat that they were unmarried at the time of
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solemnization of their marriage as it was their first marriage and were major in age and having no
prohibited relations to each other, debarring them to marry each other. Both the applicants have
requested for registration of their marriage.

Therefore, by this notice the General public is informed that if anyone has any objection
regarding registration of this marriage, he/she may present before this court on or before
27-04-2026 for hearing of objections if any. In case no objection is received by dated 27-04-2026,
it will be presumed that there is no objection to the registration of the aforesaid marriage and the
same will be registered accordingly.

Given under my hand and seal of the court on 25-03-2026.

Seal. Sd/-
Marriage Officer-cam-SDM,
Kandaghat, District Solan (H.P.).

CORRECTION OF NAME

I, Vivek Ghai s/o Late Sh. Shyam Lal, r/o H. No. 225/4, Suhra Mohalla, Mandi,

Tehsil Sadar, District Mandi (H.P.) declare that I want to correct my son's name from Lavanya to
Lavan Ghai in Aadhar Card No. 3706 7349 0756. All concerned please note.

VIVEK GHAI

s/o Late Sh. Shyam Lal,

r/o H. No. 225/4, Suhra Mohalla, Mand,

Tehsil Sadar, District Mandi (H.P.).

CORRECTION OF NAME

I, Thakur Dass (41) s/o Sh. Jai Singh, r/o Village Kared, P.O. Khunn, Tehsil Ani, District
Kullu (H.P.) hereby inform that my daughter's name is wrongly recorded as Gungan in Aadhar
Card. Her correct name is Gunjan Sharma as per Panchayat records. This notice is for Aadhar Card
correction.

THAKUR DASS

s/o Sh. Jai Singh,

r/o Village Kared, P.O. Khunn,
Tehsil Ani, District Kullu (H.P.).

CORRECTION OF NAME

I, Nikhil Thakur s/o Sh. Pradeep Kumar, r/o Village Saraina, P.O. Rakh, Tehsil & District
Chamba (H.P.) declare that in my Aadhar Card my name has been wrongly entered as Nikhal
Thakur, my correct name is Nikhil Thakur.

NIKHIL THAKUR

s/o Sh. Pradeep Kumar,

r/o Village Saraina,

P.O. Rakh, Tehsil & District Chamba (H.P.).
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CORRECTION OF NAME

I, Hem Chand s/o Sh. Lekh Raj, r/o P.O. Rehardhar, Tehsil Sadar, Kanog (377), District
Mandi (H.P.) declare that I want to change my name from Hem Singh to Hem Chand in my Aadhar
Card No. 5765 4448 9053. All concerned please note.

HEM CHAND

s/o Sh. Lekh Raj,

r/o P.O. Rehardhar,

Tehsil Sadar, Kanog (377), District Mandi (H.P.).

CHANGE OF NAME

I, Devkali w/o Sh. Ram Saran, r/o Village Bagnal, Sub-P.O. Kairtoo, Tehsil Theog,
Theog (T), Shimla (H.P.)-171 201 declare that I have changed my name from Kala Wati (Old
Name) to Devkali (New Name). All concerned please may note.

DEVKALI

w/o Sh. Ram Saran,

r/o Village Bagnal, Sub-P.O. Kairtoo,

Tehsil Theog, Theog (T), Shimla (H.P.)-171 201.

CHANGE OF NAME

I, Teenu w/o Sh. Rajeev, r/o Set No. 18, Type-2, CPWD Colony, Bamloe, Shimla-171 001,

Tehsil & District Shimla (H.P.) declare that I have changed my daughter's name from Garima
Kalyan to Garima. All concerned please may note.

TEENU

w/o Sh. Rajeev,

r/o Set No. 18, Type-2, CPWD Colony, Bamloe,
Shimla-171 001, Tehsil & District Shimla (H.P.).

CORRECTION OF NAME

I, Harry Garg s/o Sh. R.P. Garg, r/o Ram Bhawan, Village Kufridhar, P.O. Ghanahatti
Parhech (63), P.O. Totu, District Shimla (H.P.)-171 011 declare that in my daughter's Aadhar Card,
her name is wrongly entered as "Baby Two of Sushma", which should be corrected as Sheril Garg.

Please correct this.
HARRY GARG
s/0 Sh. R.P. Garg,
r/o Ram Bhawan, Village Kufridhar,
P.O. Ghanahatti Parhech (63), P.O. Totu,
District Shimla (H.P.)-171 011.
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CORRECTION OF NAME

I, Sushila w/o Sh. Chotu Pal, r/o Village Gyari, P.O. Kanthli, Tehsil Chirgaon, District
Shimla (H.P.) declare that in my daughter's Aadhar Card, her name is wrongly entered as Shrite,
which should be corrected as Srishti. Please correct this.

SUSHILA

w/o Sh. Chotu Pal,

r/o Village Gyari, P.O. Kanthli,

Tehsil Chirgaon, District Shimla (H.P.).

CORRECTION OF NAME

I, Nirmla Devi w/o Late Sh. Kuldeep Singh, r/o Mohalla Chaowgan, Chamba Town,
District Chamba (H.P.) declare that my daughter's name Riddhima is wrongly entered in her
academic & other public records. Her correct name is Ridhima. Please note.

NIRMLA DEVI
w/o Late Sh. Kuldeep Singh,

r/o Mohalla Chaowgan,
Chamba Town, District Chamba (H.P.).

CORRECTION OF NAME

I, Surendra Devi w/o Late Sh. Rattan Singh, r/o Village Dol Lasawa, P.O. Baloh, Tehsil
Jhandutta, District Bilaspur (H.P.) declare that in my Aadhar Card, my name is wrongly entered as
Surindera Devi, which should be corrected as Surendra Devi. Please correct this.

SURENDRA DEVI

w/o Late Sh. Rattan Singh,

r/o Village Dol Lasawa, P.O. Baloh,
Tehsil Jhandutta, District Bilaspur (H.P.).

CORRECTION OF NAME

I, Subhadra Devi Aadhar Card No. 9563 4630 9214 d/o Sh. Parmanand, r/o Village Kuinal,
P.O. Nagaan, Tehsil Kotkhai, District Shimla (H.P.) & w/o Sh. Ramesh Lalta r/o Village Datana,
Gram Panchayat Kalind, Tehsil Theog declare that my correct name is Subhadra Devi as per Gram
Panchayat record but in my Aadhar Card, my name is wrongly entered as Sheela. Kindly correct
my name in my Aadhar Card.

SUBHADRA DEVI

d/o Sh. Parmanand,

r/o Village Kuinal, P.O. Nagaan,
Tehsil Kotkhai, District Shimla (H.P.),
& w/o Sh Ramesh Lalta

r/o Village Datana,

Gram Panchayat Kalind, Tehsil Theog.
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CORRECTION OF NAME

I, Amar Chand s/o Sh. Hari Chand, r/o Village Bachhet, P.O. Deotha, Tehsil Banjar, District
Kullu (H.P.) declare that correct name of my son is Jony Thakur instead of Jauni Thakur in his

Aadhar Card. Please note.
AMAR CHAND
s/o Sh. Hari Chand,
r/o0 Village Bachhet, P.O. Deotha,
Tehsil Banjar, District Kullu (H.P.).

CORRECTION OF NAME

I, Sangeeta Sharma w/o Sh. Suresh Kumar, r/o Village Kyaral, P.O. Dharampur Madhan,

Tehsil Theog, District Shimla (H.P.) declare that my name is incorrectly recorded as Sangeeta in
the school record of my son Arneesh Sharma studding in 10th class at DAV CENTENARY

SCHOOL GAIJERI, Tehsil Theog, Distt. Shimla. The correct name is Sangeeta Sharma.
Henceforth, Sangeeta Sharma shall be considered as the correct name for all school records.

SANGEETA SHARMA
w/o Sh. Suresh Kumar,

r/o Village Kyaral, P.O. Dharampur Madhan,
Tehsil Theog, District Shimla (H.P.).

CHANGE OF NAME

I, Bhagat Singh s/o Sh. Lal Singh, r/o Village Datiar Delhi (131), P.O. Taksal, Tehsil
Kasauli, District Solan (H.P.)-173 220 declare that I have changed my minor son's name from
Yashpal to Aditya. All concerned please note for future.

BHAGAT SINGH
s/o Sh. Lal Singh,

r/o Village Datiar Delhi (131), P.O. Taksal,
Tehsil Kasauli, District Solan (H.P.)-173 220.

CHANGE OF NAME

I, Vinod Kumar s/o Sh. Heera Singh, r/o Village Gaunth, P.O. Manjhauli, Tehsil Kupvi,
District Shimla (H.P.) declare that I have changed my minor son's name from Aryan Manta to

Rihan Manta. All concerned please note for future.
VINOD KUMAR
s/o Sh. Heera Singh,
r/o Village Gaunth, P.O. Manjhauli,
Tehsil Kupvi, District Shimla (H.P.).
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CHANGE OF NAME

I, Kavita w/o Sh. Vijay Kumar, r/o Village Bharyara Bhuhla, P.O. Kuthera, Tehsil Joginder
Nagar, District Mandi (H.P.) declare that I have changed my name from Kavita to Kavita Devi. All

concerned please note for future.
KAVITA
w/o Sh. Vijay Kumar,

r/o Village Bharyara Bhuhla, P.O. Kuthera,

Tehsil Joginder Nagar, District Mandi (H.P.).
\

CHANGE OF NAME

I, Poonam Sharma w/o Sh. Rishi Kumar, r/o Village Dabla, P.O. Dabla, Tehsil Ghumarwin,
Distt. Bilaspur (H.P.) have changed my minor son's name from Ekaaksh Vashisth to Akshar

Vashisth.
POONAM SHARMA
w/o Sh. Rishi Kumar,
r/o Village Dabla, P.O. Dabla,
Tehsil Ghumarwin, Distt. Bilaspur (H.P.).

CHANGE OF NAME

I, Teg Singh s/o Sh. Gandhi Ram, Village Dharwahan, P.O. Ner Chowk, Tehsil Balh,
Dharwahan (116), Distt. Mandi (H.P.) declare that I want to change my name from Tej Singh to
Teg Singh in Aadhar Card No. 6315 8339 8359. All concerned please note.

TEG SINGH
s/0 Sh. Gandhi Ram,

Village Dharwahan, P.O. Ner Chowk,
Tehsil Balh, Dharwahan (116),
Distt. Mandi (H.P.).

CHANGE OF NAME

I, Trilok Chand s/o Sh. Hari Nand, r/o Village Bamot, P.O. Pahal, Sub-Tehsil Dhami, Distt.
Shimla (H.P.) declare that my son's correct name is PRIYANSHUL but it has been incorrectly
mentioned as PRINSHUL in his Aadhar Card. In future the correct name spelling of my son will be

read as PRIYANSHUL.

TRILOK CHAND

s/o Sh. Hari Nand,

r/o Village Bamot, P.O. Pahal,
Sub-Tehsil Dhami, Distt. Shimla (H.P.).
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CHANGE OF NAME

I, Wali Mohmmad s/o Sh. Mouldeen, Tehsil Nahan, Bheron (146), Sirmaur, Himachal
Pradesh, Aadhar No. 5648 0854 1441 declare that correct and actual name of my son is Abdur
Rehman as per his birth/School Certificates. However the name of my son is incorrectly shown as
Abdul Rahman in his Aadhar Card No. (6827 0314 5117), this is wrong and should be corrected as
Abdur Rehman in his Aadhar Card. All concerned please may note.

WALI MOHMMAD

s/0 Sh. Mouldeen,

Tehsil Nahan, Bheron (146),
Sirmaur, Himachal Pradesh.

CHANGE OF NAME

I, Kalyan Singh s/o Sh. Surat Singh, Village Darnu, P.O. Jamukoti, Tehsil Dadahu, Distt.
Sirmaur (H.P.) declare that my son HARISH'S name is listed as HIRSHT on his Aadhar Card
(9533 4701 7501), which is incorrect. This should be corrected and HARISH should be entered
instead of HIRSHT. However, his correct name is listed as HARISH in other documents.

KALYAN SINGH

s/o Sh. Surat Singh,

Village Darnu, P.O. Jamukoti,
Tehsil Dadahu, Distt.Sirmaur (H.P.).

CHANGE OF NAME

I, Manoj Kumar s/o Late Sh. Madan Lal, r/o Village Mehlon, Banasar, P.O. Nayagram,
Tehsil Kasauli, Distt. Solan (H.P.) declare that I have changed the name of my minor son from
"baby of Devika Kaushik" to Rihaan Sharma. In future my son should be known as Rihaan Sharma.
All concerned please may note.

MANOJ KUMAR

s/o Late Sh. Madan Lal,

r/o Village Mehlon, Banasar,

P.O. Nayagram, Tehsil Kasauli, Distt. Solan (H.P.).

CHANGE OF NAME

I, Mumtaz Bibi Age 58 years w/o Mohd. Rafi, r/o Village Dugrain, P.O. Kanaid, Tehsil
Sunder Nagar, Distt. Mandi (H.P.) declare that I have changed the name from Mumtaz Begam to
Mumtaz Bibi. All concerned please note.

MUMTAZ BIBI

w/o Mohd. Rafi,

r/o Village Dugrain, P.O. Kanaid,

Tehsil Sunder Nagar, Distt. Mandi (H.P.).
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CHANGE OF NAME

I, Latika d/o Sh. Khem Raj, r/o Ward No. 4, Village Sharan, P.O. Ropa, Tehsil Sainj, Distt.
Kullu (H.P.) have changed my name from Lal Dassi to Latika for all future purposes. Concerned
note it.

LATIKA

d/o Sh. Khem Raj,

r/o Ward No. 4, Village Sharan,

P.O. Ropa, Tehsil Sainj, Distt. Kullu (H.P.).

CHANGE OF NAME

I, Bhupesh Kumar s/o Sh. Badri Vishal, r/o Village Main Bazar Karsog, P.O. Karsog, Tehsil
Karsog, Distt. Mandi (H.P.) declare that in the birth certificate of my daughter, I want to correct
her name from "Baby Two of Priyanka" to Ganishka Gupta. Both are the names of one and the
same person. In future she will be only known as Ganishka Gupta. Concerned note.

BHUPESH KUMAR

s/0 Sh. Badri Vishal,

r/o Village Main Bazar Karsog,
P.O. Karsog, Tehsil Karsog,
Distt. Mandi (H.P.).

CHANGE OF NAME

I, Bindu s/o Sh. Ran Singh, r/o Village Kuriyana, P.O. Udaina Kathwar, Teh. Kamraoo,
Distt. Sirmaur (H.P.) declare that my daughter's correct name PARTIKSHA was wrongly entered
in Aadhar No. 4920 7363 1684 as Pratigya. It should be corrected as PARTIKSHA in all records.

BINDU

s/o Sh. Ran Singh,

r/o Village Kuriyana, P.O. Udaina Kathwar,
Teh. Kamraoo, Distt. Sirmaur (H.P.).
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